AT HYDERABAD

0.A. 760/94. Dt. of Decision : 5.7.94.

Mr. V.V, Janakashwarudu .. Applicant.

Vs

1. The Gensral Mapager,
Telecommunication,
Dept. of Telecommunication,
Visakhapatnam,

2. The Divisional Engineer,
Tel ecommuniigation,
Narasinga Rao Pst,
Anakapally.

3. The Sub-Divisional Officer,

Telecommunications, :
Anakapally. ++« Resgpondents.

Counsal for ths Applicent : Mr. F;‘Raéhbfam

Counsel for the Respondents : Mr, N,R, Devaraj,Sr.CGSC.

CORAM:

THE HON'BLE SHRI JUSTICE V,NEELADRI RAD : VICE CHAIRMAN
THE HON'BLE SHRI R. RANGARAJAN : MEMSER (ADMN.)
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DA.760/94

Judgement

( As per Hon, Mr, Justice Y. Neeladri Rao, Vice Chairman )

Heard Sri P. Raghuram, learned counsel for the applicant
and S5ri N,R, Devaraj, learned counsel for the respondents,
2. This DA is Pfiled challenging the impugned order dated
31-5-1994 as per memo No.E-53/91-94/158 issued by the
Divisional 0fficer (R-2) whereby one month§ notice was given
to the applicant retrenching him from service by stating
that his name was not sponsored by Telecom District Manager,

@{é%g, The applicant was engaged as Casual labour sébaaqseat
;9i3L6-1989. It Qaa chaiiéﬁ&ed;an.varinua grounds. It is
nouw stated for the raspondents that the said order dated
71.5-1994 is not acted upon and the applicant is still con-
tinued in service,

4, Hence, the DA had become infructuous and accordingly

= ("i!'f‘" .

e

d*y"\uﬁ:z_——ﬂ;—““‘Zji“ . yﬁL&LA;Tmf————l*
(R. Rangarajan) (V. Neeladri Rao)

member (Admn) ~ Vice: Chairman

it is dismissed at the admission stage.| >

‘Dated : July 5, 1994 | ﬂ o

Dictated in Open Court
' A lwy &
frertat 17,

Dy.Registrar(Judl)
Copy tqz- J
1. The Qeneral Manager, Telecommunications,Dept,of Teleco-
gk mmnications, Visakhapatnam, :
2. The Divisional Engineer, Telecommnication,Narasinga Rao Pet,
Anakapally,
The Sub-Divisiqnal_Officer,Teleconmumications,Anakapally.
One copy to Sri¢:-Raghu Ram,Advocate Plot,No,1361,Road,No. 45,
_ Jubille Hiss,Hyd=500 034,
One copy to Mr.N.R,Devaraj,Sr.JdGSC,CAT,.Hyd,
One copy Library

. One spare,
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TEE HON'BLE MR,JUSTINE V NEELADRI RAOQ
1CE CIIATRVAN

AND
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Adrittdd and Interin Directions
issueq, : :

Alloved

Pispcised Of with directions

Dismi.ssed.

Di'srnizys d as withdrawn
§

Dismis sed\for default .

Rejectzd/

Dvm





